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the fPurand Cup Tournament from
Delhi;

(b) whether the Station Master of
that station has submitted any report
in this connection; and

(c) if so, what action has been
taken in this respect?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) There
was an unfortunate incident at
Sahibganj on January 1, 1958. The
trouble originated on 14 Dn. while
the train stopped at Colgong. A col-
lege student of S8ahibganj and a mem-
ber of the Mohan Bagan Football
Team had an altercation at a Tea Stall
there in which the college student
got hurt. On this when the train
reached Sahibganj the students de-
mand that the Guard should open
the door of the 1st Class compart-
ment occupied by the Mohan Bagan
Football Team so that they might
take their revenge on them and said
they would not let the train depart.
The Station Master and Government
Railway Police intervened and noth-
ing serious took place there and the
train left with vaccum brakes dis-
connected.

(b) Yes.

(c) The Officer 1n charge Govern-
ment Railway Police, who was sum-
moned by the Station Master, Sahib-
ganj on the spot, took statements of
both the parties, namely, Shri Chi-
tradhar Jha, student Sahibganj Col-
lege and Sarvashri Goswami and B.
D. Chatterjee of Mohan Bagan Foot-
ball Team. The Officer in change,
Government Railway Police advised
both the parties to seek redress from
a competent court as the offence com-
mitted was non-cognizable,

Accldents Enquiry Committees

54. Shrli Shobha Ram: Will the
Minister of Rallways be pleased to
state how many Railway accidents
enquiry Committees were appointed
in 1956 and 1957 and what actions
have been taken on the findings of
these Committees?
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The Deputy Minister of
(Shri Shahnmawaz Khan): The total
number of Committees constituted of
enquire into accidents was 1909 in
1956; and 2056 in 1057.

In the findings of the Committees
of Enquiry, conclusions as to the
staff held responsible for the acci-
dents and recommendations for pre-
vention of similar accidents were
given.

Suitable disciplinary action was
taken against the staff held respon-
sible and covered punishments vary-
ing from removal from service to
censure and warning.

Action taken on the recommenda-
tions include revision of rules and
station Working Orders, improve-
ments to station yards and signalling
and interlocking arrangements, im-
provements to level crossings, mea-

crossings, measures to prevent
failure of track and roling stock
and so on.

Transport Cooperatives in Delhi

%55. Sardar Igbal Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) how many Transport Co-
operatives and viable units have been
formed in Delhi up-to-date;

(b) how many of them were given
permits to ply passenger services in
the territory of Delhi; and

(¢) how many vehicles belonging
to these co-operatives have been
allowed to handle goods traffic in the
territory?

The Minister of State in the Min.
istry of Transport and Communics-
tions (Shri Raj Bahadur): (a) 1l
transport co-operatives and 101 1e-
gistered companies, out of which 22
own ten vehicles or more.

(b) 4 transport co-operatives and
24 companies.





